IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

SL.|[Name of Date of Case No. Co
No.|Applicant Application Fee

07.11.2025

Notified

amount
to be paid

Reject
Status

. SWAIN 189169/2025(07.11.2025 |[FA0/125/2020 |1o | |
|2 |D NAYAK |89174/2025|o7.11.2025 RVWPET/146/2023 |10 | |c |
3 |p NAvAK 189176/2025(07.11.2025 |[RVWPET/147/2023 |10 | c |
4 |p navak 189177/2025/07.11.2025 |[RVWPET/148/2023 |10 | c |
5 |p navak 189178/2025/07.11.2025 |[RVWPET/149/2023 |10 | c |
6 |G C BARIK [89210/2025(07.11.2025 |WP(C)/19145/2025 |10 | c |
7 |S SWAIN 189220/2025/07.11.2025 |MACA/1188/2018 |10 | c |
8|S SWAIN 189221/2025/07.11.2025 |MACA/1188/2018 |10 | c |
9 |R C MUDULI [89222/2025(07.11.2025 |WP(C)/29894/2022 |10 | c |
10 |J LENKA 189223/2025/07.11.2025 |WP(C)/29894/2022 |10 | c |

\JEEBAN ' ' ‘
11 |JYOTI 89224/2025(07.11.2025 |WP(C)/15650/2022 |7 U
PRADHAN
12 |P R MISHRA [89225/2025[07.11.2025 |CMP/1353/2024 0 | c |
13 |H suNDARA [89232/2025(07.11.2025 |CRLA/266/2012 10 | c |
‘14 S RUSHIA 89238/2025‘07.11.2025 CRLMP/1142/2025 ‘10 ‘ ‘c ‘
15 |[P. PANDA  [89242/2025(07.11.2025 |CMP/1321/2025 o | c |
16 |DK SAHOO  [89247/2025(07.11.2025 |CRLMP/1400/2025 |10 | c |
‘17 o ‘89249/2025‘07.11.2025 FAO/158/2025 ‘10 ‘ ‘c ‘
18 |SARAT DASH (89252/2025(07.11.2025 |FA0/158/2025 0 | c |
19 |S. K. RATH [89260/2025(07.11.2025 |CONTC/4971/2025 |10 | c |
‘20 iﬁ;ingiRIK 89276/2025‘07.11.2025 TRP (C) /282/2025 ‘10 ‘ ‘c ‘
21 |s. BARIK  [89277/2025[07.11.2025 |WP(C)/30581/2025 |10 | c |
22 |s. BARIK  [89280/2025[07.11.2025 |WP(C)/31047/2025 |10 | c |
23 |S P SAHOO |89285/2025(07.11.2025 |[WA/1977/2023 0 | v
24 |s R BARIK |89286/2025(07.11.2025 |CRLA/757/2021 0| S
document
25 |P K PANI  [89289/202507.11.2025 (C)/15965/2012 |10 ZXZTiZﬁii ige
to be paid.

26 M. R. BARIK|89290/2025(07.11.2025 [WP(C)/27548/2025 |10 | c |
27 SOEAPATRA 89293/2025(07.11.2025 |RFA/176/2006 10 1DFA U




28 |M. R. BARIK|89294/2025(07.11.2025 |WP(C)/27548/2025 |10 | c |
document
29 EAEABHOI 89295/2025(07.11.2025 WP (C)/9597/2014 |10 Z;Z?izﬁii ige
to be paid.
30 |S D SWAIN [89301/2025(07.11.2025 |WP(C)/22604/2025 |10 | c |
31 |P R SWAI  [89302/2025|07.11.2025 |WP(C)/21189/2023 |7 | u |
32 |P R SWAIN [89304/2025(07.11.2025 |WP(C)/21187/2023 |10 | v
33 |P BEHERA  [89305/2025(07.11.2025 |ABLAPL/8481/2022 |10 | c |
34 |P R SWAIN [89306/2025(07.11.2025 |WP(C)/21186/2023 |10 | v
35 |P R SWAIN [89307/2025(07.11.2025 |WP(C)/21184/2023 |10 | v
36 |P R SWAIN [89309/2025(07.11.2025 [WP(C)/21191/2023 |10 | o
37 |M R MALLA 89310/2025(07.11.2025 |[WP(C)/28185/2011 |10 | U
38 |K K NATH  [89311/2025(07.11.2025 |0JC/386/1998 0 | I
39 [P PRADHAN [89312/2025(07.11.2025 |FAO/284/2022 o | oo
40 [P PRADHAN [89313/2025(07.11.2025 |FA0/1003/2019 0 | CE
41 [P PRADHAN [89314/2025(07.11.2025 |FA0O/759/2020 o | oo
42 |n K MISHRA [89316/2025(07.11.2025 |RPFAM/111/2019  [10 | oo
document
43 |S GHOSH 89317/2025|07.11.2025 |ARBP/64/2019 10 ZXZTizﬁii ige U
to be paid.
144 |D SRHOO 189319/2025/07.11.2025 |WP(C)/16480/2014 |10 | .
document
45 |G K PARIDA (89320/2025|07.11.2025 |CMP/871/2016 10 ZXZTiiﬁii ige U
to be paid.
46 |S KHUNTIA [89321/2025[07.11.2025 |WP(C)/23875/2015 |10 | CE
147 |S P SAMANTA[89322/2025(07.11.2025 |TRP(C)/350/2024 |10 | CE
48 |R K BARIK [89323/2025(07.11.2025 |WP(C)/10086/2023 |10 | o
49 |M NAYAK 189326/2025(07.11.2025 |CRP/7/2022 0 | o
document
50 |S K PATNAIK[89327/2025(07.11.2025 |SA/75/1997 10 EXZfiZﬁii ige U
to be paid.
document
51 |M MOHANTY [89328/202507.11.2025 [WP(C)/10744/2012 |10 lefiiﬁii ige U
to be paid.
document
52 |M MOHANTY [89329/2025(07.11.2025 |WP(C)/22575/2019 |10 EXZTiiﬁii ige
to be paid.
53 |s C DASH  |89330/2025(07.11.2025 |WP(C)/3881/2013 |10 | v
54 |P K SWAIN [89331/2025(07.11.2025 |RSA/51/2022 0 | R
55 |J P KAR 189332/2025(07.11.2025 |SA/241/1991 0 | v
' ' ' [ document ‘
56 |M PANDA 89334/2025(07.11.2025 |CRLREV/854/2008 |10 available in [U
dms, court fee




|

to be paid.

document
57 |G ROUT 89336/2025(07.11.2025 WP (C)/19152/2011 |10 Z;Z?izﬁii ige U
to be paid.
document
58 |G ROUT 89339/2025(07.11.2025 |WP(C)/1716/2012 |10 ZZZTiiﬁii ige U
to be paid.
59 |P K PAL 189340/2025/07.11.2025 |WP(C)/4287/2012 |10 | R
document
60 EAEABHOI 89341/2025(07.11.2025 |0JC/9893/2001 10 Z;Z?izﬁii ige
to be paid.
61 |B.P.TANGA [89342/2025(07.11.2025 |WP(C)/13132/2022 |10 | c |
SUBASH
62 |CHANDRA 89345/2025(07.11.2025 |RSA/519/2023 10 c
ACHARYA
63 |D P DASH  |89348/2025|07.11.2025 |CMP/979/2022 0 | c
64 |S K RATH  |89349/2025|07.11.2025 |WP(C)/18134/2025 |10 | c |
65 |M D BISWAL |89350/2025|07.11.2025 |WP(C)/17284/2024 |10 | c |
66 |R C BEHERA [89373/2025(07.11.2025 |WP(C)/2576/2025 |10 | CH
67 |P K SWAIN |89376/2025(07.11.2025 |WP(C)/30039/2025 |10 | v
68 |B N LENKA [89377/2025(07.11.2025 |WP(C)/18074/2025 |10 | .
69 |C SAMAL 189378/2025/07.11.2025 |WP(C)/30740/2025 |10 | .
70 |A K ROUT  [89379/2025(07.11.2025 |WP(C)/31103/2025 |10 | .
71 |P K DASH  [89386/2025(07.11.2025 |ABLAPL/9728/2025 |10 | o
72 |P K DASH  [89387/2025(07.11.2025 |ABLAPL/9854/2025 |10 | o
73 |P K DASH  |89388/2025(07.11.2025 |ABLAPL/9871/2025 |10 | R
74 |P K DASH  [89389/2025(07.11.2025 |ABLAPL/9724/2025 |10 | v
75 |P K DASH  |89390/2025(07.11.2025 |ABLAPL/9658/2025 |10 | R
76 |P BEHERA  [89391/2025(07.11.2025 |ABLAPL/4643/2025 |10 | S
77 |S NAYAK 189392/2025/07.11.2025 [BLAPL/8170/2025 |10 | CH
78 |S NAYAK 189393/2025/07.11.2025 [BLAPL/8171/2025 |10 | S
79 g;;gﬁiNI 89394/202507.11.2025 |CMP/198/2025 7 U
80 |SAROJ 189396/2025(07.11.2025 |TRP(C)/185/2025 |10 | o
MANAS
81 |RANJAN 89397/2025(07.11.2025 [WP(C)/16940/2025 |7 U
BARIK
82 [ 07 KOMAR1g9308/202507.11.2025  |ABLAPL/10185/2025 7 U
83 |K C PANDA [89399/2025(07.11.2025 |CMP/850/2025 10 | oo
84 |M BEHERA  [89400/2025(07.11.2025 |RVWPET/148/2025 |10 | R
‘85 Ao KOMAR 89401/2025‘07.11.2025 BLAPL/1807/2025 ‘7 ‘ U ‘
186 |S DASH 189402/2025(07.11.2025 |CONTC/3718/2025 |10 | v
87 |B P TANGA [89403/2025|07.11.2025 |CRLREV/516/2025 |10 | c




88 |Y DAS 189404/2025(07.11.2025 |SA0O/8/2025 0| c |
89 |H K DAS 189405/2025/07.11.2025  |WP(C)/23950/2025 |10 | c |
90 |T NAYAK 189406/2025(07.11.2025 |[WP(C)/29972/2025 [10 | c |
M/S H.K
‘91 ‘MOHANTA ‘89409/2025‘07.11.2025 ‘CONTC/5033/2025 ‘10 ‘ ‘c ‘
92 |s K SAHOO [89410/2025(07.11.2025 |CONTC/5191/2025 |10 | c |
93 |B K SWAIN [89411/2025(07.11.2025 |CONTC/4952/2025 |10 | c |
94 |R C BHOI  [89412/2025(07.11.2025 [WP(C)/30951/2025 |10 | c |
95 |P K DAS 189419/2025(07.11.2025 [WP(C)/30520/2025 [10 | c |
‘96 ‘M JENA ‘89421/2025‘07.11.2025 WP (C) /8301/2016 ‘7 19-00,3719.00, ‘
97 |T K SAHOO [89423/2025(07.11.2025 [WP(C)/26630/2025 |10 | c |
98 |S DAS 189424/2025/07.11.2025 |WP(C)/25904/2025 |10 | c |
99 |s pas 189425/2025/07.11.2025 |[WP(C)/25917/2025 |10 | c |
1100 |T BAG 189426/2025(07.11.2025 |WP(C)/22144/2022 [10 | c |
J. K.
‘lOl‘MOHANTY ‘89448/2025‘07.11.2025 WP (C) /30403/2025 ’10 ‘ ‘c ‘
102 [N. K. ROUT [89460/2025[07.11.2025 |WP(C)/20415/2025 |10 | c |
103 |[SK SAMIM  [89462/2025(07.11.2025 |WP(C)/25509/2022 |10 | c |
104 |» MOHANTY [89469/2025(07.11.2025 |CMP/1767/2025 0 | c |
PRATAP
105 | oo 89470/2025(07.11.2025 |CRLMC/4520/2025 |10 c
SATYABRATA
106 |2 oo 89471/2025(07.11.2025 |CRLMC/3992/2025 |10 c
| | | Total 1039

NIC




